TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY (PART-I, SECTION-1)

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE

PUBLIC NOTICE NO. 66(RE-2003)/2002-2007
NEW DELHI: Dated, 215t May, 2004

Subject: Procedure for import of various items under Tariff Rate Quota(TRQ).
In exercise of powers conferred under Para 2.4 of Export and Import Policy,2002-2007,the DGFT makes the following corrections
in para 2.60 of the Handbook of Procedures , Vol I:
1. The quota for Tariff Code No.0402.10 or 0402.21 to read as 10,000 MTs instead of 150,000 MTs.
2. At SI.No.2,the Tariff Code No.1512.11 will be omitted. The Tariff Code for Maize (corn):others shall be read as 1005.90.
This issues in the public interest.

(L.Mansingh)
Director General Of Foreign Trade



